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Present; Hon'ble Justice Mr. Vishnu Chandra Gupta, Judicial Member 
HOflbléMS. Jaya Das. Gupta, Adminisfrative Member 

UNION OF INDIA. & OTHERS 
( /0 URBAN DEVELOPMENT) 

VS. 

SMT MATHRANI RUIDAS & ANR. 

:..pP1int 	Ms R. Basu, counsel 
.1cr.thppoite.part : None 

¼Per Justice V.C. Guøta, JM. 
	ORDER 

R. Basu, Id. counsel for the applicants in the M.As. She 

wants towithdaw these M As 

2 	3,,b6~pfg 	allowed Accordingly both the M As stand dismissed as 

'withdrawn! 

(Justice V.C. Gupta) 
Judicial Member 

LI 


